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In comPliance of the

Suoreme Court in Writ
Government with the co
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order dated 17.7.2018 Passed bY Hon'ble the

Petition (Civil) No' 't5412016, the State

nsultation of Rajasthan High Court hereby

designates the following Courls mentioned in column no.3 as SPecial

Courts to try the cases of "Mob violence and LYnching for the area

specified in column no' 4 as under:-
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29 Pratapgarh
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Municipal
Corporation,
Jaipur
M oliran
Revenue Distr.iot
Jaipur (Except
Municipal
Corporation area
Jaipur
Metro olitan
Revenue Distlict
Jaisalmer

Revenue Distdct
Jalore

Area falling in
Municipal
Corporation,
Jodhpur
Me olitan

I Judge No. 1,

Judge No. 1,
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I.Additional Sessions Judge, Jalore
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Principal Secretary to the Government

GOVERNMENT OF RAJASTTIAN
LAW & LEGAL AFI'AIRS DEPARTMENT

No- F.26(90)Nyayt2018 Date 95 APR e0tr9,
NOTIFICATION

In this Office even Number Notification dated 25.03.2019 On
serial No. 20 in column no 3 at point no 1, Additional Sessions Judge,
Jalore' be substituted with 'Sessions Judge, Jalore'.

By Order Of H.E. I

Principal S the Govemment

RAJAS'lHAN FIIGH COURT, JODHPUR

No. General/lll03/2019/550 Dated: 08/05/2019

Copy forwarded to the following for information and necessary

action:-
1. All Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur'

2. All the District & Sessions Judges,

3, AII concerned courts.

4. Atl Chief ludicial Magistrates/ Chief Metropolitan lvlagistrates'

5. A.O.J, ConfidentiaU RJS Estt./ S.C. Estt/ Statistics/ computer

cell with a direction to upload the same on high court website'
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